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(ili) ATrack oN INDIAN EmBASSY AT
JARARTA

Shri Indrajit Gupta (Calcutta
South West): Under Rule 197, I call
the attention of the Prime Minister
to the following matter of urgent
public importance and I request that
he may make a statement thereon:—

“The attack on the Indian
Embassy at Jakarta on 3rd
September, 1962 by a crowd of
20,000 Indonesians resulting in
extensive damage to property.”

Shri Jawaharlal Nehru: The facts
relating to this attack on the Indian
Embassy have been adequately
reported in the Press and I do not
think it will b= 1 :cessary for me to
repeat them. I shall state some other
facts connected therewith.

The trouble started when the
Israeli and Formosan delegations
sent telegrams to Mr. G. D. Sondhi
early in August, as he is the Senior
Vice-President of the Sports Federa-
tion or whatever it is called. These
telegrams stated that the Indonesian
President of Games had failed to
send them identity cards. Mr. Sondhi,
in his capacity as Senior Vice-Presi-
dent, issued a statement criticising
this action. 'This created resentment
in Jakarta and we informed our
ambassadors of the legal position.
They were also informed that during
the earlier Asian Games held in Delhi,
Manila and Tokyo in 1950, 1954 and
1958 respectively, Formosa and
Israel had been invited, but TUAR
had not taken part, because they
were not supposed to be in Asia.

On arrival at Jakarta, Mr. Sondhi
actively spoke about the Indonesian
action and suggested that the name
of the Fourth Asian Games be changed
to merely Games This angered the
Indonesians and there was violent
criticism. We asked ovr ambassador
in Jakarta on Augvet 30 to impress
opon Mr. Sondhi the desirability of
toning down  his criticisms. To
this, we got the reply that
he conveyved our viewpoint to
those concerned, that is, the Indone-
sian officials and they had appreciated
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our position. It was explained to them
that Mr. Sondhi was not in any sense
a representative of the Government
and did not speak on behalf of the
Government. The Sports Federation
here is a semi-independent organisa-
tion and he was elected as Vice-
President not by us, but nominated by
that Federation. We were, therefore,
suprised to see the Indonesian Trade
Minister’s statement on August 31, in
which the Indonesian Trade Minister
expressed his resentment at India's
attitude in this matter and said some-
thing about trade relations being
affected thereby. A spokesman of ihe
Ministry of External Affairs clarified
the position and pointed out that Mr.
Sondhi was in no way connected
with the Government of India and
we had no control over the
Asian Games Federation, of which he
was Vice President. He also empha-
sised our friendship with Indonesia
and expressed the hope that the games
will come to a peaceful conclusion.
Qur regret over the statement was
communicated to the Indonesian Em-
bassy here on the 1st September
while our ambassador met the Indo-
nesian Foreign Minister, who assured
him of his country’s friendship and
goodwill for India. This was on the
1st.

The Indonesian Trade Minister's
statement on August 31st, howaver,
indicates that the Indonesian autho-
ries were actively associated with
criticising Mr. Sondhi's stand and its
culmination in the incidents of yester-
day, when the Indian Embassy was
attacked and some damage was done
to the property. There has been no
report of any injury to persons. Our
conceren over this was communicated
to the Indian Embassy yesterday
evening. Our ambassador was not
present at the time when this
happened in the Indian Embassy. As
soon as he heard of it, he came back
from his house or from wherever he
was, to the Embassy. The people had
gone by that time. He immediately
gent a note to the Foreign Office. He
later met the Foreign Minister and
told him that he was greatly sur-
prised that after his last interview
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with him only a day or two earller,
which was most cordial and after
which he had issued a statement, this
shocking incident should take place.

Secondly, in Indonesia, no meeting
or procession can take place without
some kind of knowledge or permission
from the Government. It is not quite
clear; some official there must have
had knowledge of it.

Shri Hem Barua (Gauhati): It
started from the Presidential Palace.

Shri Frank Amthony
Anglo-Indians):
by the Police.

Shri Jawaharlal Nehro: It was
called the National Front—people in
some kind of a semi-uniform who
went.

(Nominated-
They were escorted

Shri Hem Barma: Volunteers for
the liberation of West Irian also were
there.

Shri Jawaharlal Nehru: The Foreign
Minister apologised to our ambassador
profoundly and said that all Members
of Parliament of Indonesia had been
deeply shocked by this incident as
well as by Dr. Soeharto, the Trade
Minister's statement.

This is the position. It is highly
deplorable that this kind of thing
should happen. We are not concerned
with the merits of the matter, which
was raised by Mr. Sondhi about the
games., Neither were we consulted
nor had we any say in the matter.
But whatever that may be, to en-
courage the attack on the Indian Em-
bassy in this way is extremely dis-
tressing and deplorable, as also the
statement made by the Trade Minis-
ter, over which the Foreign Minister
subsequently expressed his great re-
gret.

I feel very sad about this, because
our ambassador in Jakarta, Shri Apa
B. Pant is one of our very successful
and experienced ambassodars. Wher.
ever he has been, he has done
good work and he is very popu-
lar with the people. In fact, in
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Indonesia, he is exceedingly popular.
He gets on very well and he has the
habit of identifying himself with the
country where he is. He has made &
study of Indonesian history and cul-
ture and all that, It is peculiarly
surprising and distressing that this
incident has taken place there.

Shri Indrajit Gupta: In the light of
the reprehensible attack which has
taken place op our Embassy, all I
would like to know is whether Gov-
ernment has obtained the full texts of
the various statements alleged to have
been made by Mr, Sondhi while in
Jakarta, in order to verify whether
they contain anything which could be
construed as an affront to President
Scekarno in particular or to Indonesian
national sentiment in general, because
that is the allegation being made?

Shri Jawaharlal Nehru: I do not
think we have received the full text
of the statements, Summaries of
them have come—brief accounts in
the Press and otherwise. 1 doubt if
the full text has come, I do not think
there was anything in what Mr.
Sondhi said, which could be construed
as an affront or discortesy to Presi-
dent Soekarno,

Some Hon, Members rose—

Mr. Speaker: Only those who have
their names here might put questions.
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Shri Hem Baru: Sir, it I heard the
Prime Minister aright, in view of the
statement that Shri Sondhi does no#
speak on behalf of our Government
which means that our Government do
not share Shri Soadhi's views, are we
to understand that our Government

supports Indonesia's mmporting politics
into sports?

Mr. Speaker: That is a

different
matter, i

Shri Jawaharlal Nehru: It is not a
question of our supporting. We have
not gone into it. We are not seized
of their rules. We do not know even
what they are. We are not prepared
to express any opinion on a subject
which we have not studied.
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Shrimati Renu Chakravartty (Bar-
rackpore): While it is technically cor-
rect that the question as to what is
to be done within a sports federation
is the job of that sports federalion
members, when the question of Taiwan
and Israe] raises such tremendous re-
action even amongst certain nations
within Asia and the whole thing
creates a certain cold war atmosphere
even in sports gatherings, may T
know whether the Government of
India took any steps to advise Shri
Sondhi before going, as he did, as one
of the senior Wice Presidents of the
Game, to be careful as to the way he
handleq this particular matter?

Mr. Speaker: It is a suggestion.

Shri Jawaharlal Nehru; As I read
out, Sir, the Government of India,
after Shri Sondhi made the statement
because only then we heard about it,
did tell him that he should under-
stand the implications of what he was
doing and to go slow about it

Shri S. M, Banerjee: May ] know
whether it is a fact that Shri Sondhi
made a statement once again, even
after the clarification was made by our
Ambassador there; if s0, whether we
have got the text of that statement?

Mr. Speaker: That has already been
answered,

Shri Jawaharlal Nehru: 1 could not
follow his question,

Mr, Speaker: He wanted to know
whether we have got the text of his
statement.

Shri S. M. Banerjee: I want to know
whether after the whole position was
clarified by our Ambassador Shri
Sondhi made any statement or spoke
in any gathering pleading the case of
Taiwan?

Shri Jawaharlal Nehru: I think he
clarified this matter more than once,
to more than one person in authority.
He did that repeatedly. Is the hon.
Member referring to this matter be-
fore the attack on the Fmbassy or
after that?
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Mr. Speaker: After this had been
brought to the notice of Shri Sondhi
by our Ambassador, he wants to know
whether Shri Sondhi made any state-
ment after that?

Shri Jawaharial Nehru: I cannnot
say. He did make some statements,
but whether they were considered
objectionable or not 1 cannot defini-
tely say., He has constantly been say-
ing something in defence of himself.

Shri P, C. Borooah (Sibsagar): May
I know whether the Government will
leave no stone unturned in upholding
the good feeling and friendship that
we have got with Indonesia?

Mr, Speaker: That is a suggestion.

Shri Narendra Singh Mahida
{Anand): May I seek information, Sir,
as to whether the Indonesian Govern-
ment will pay for the damages done to
our Embassy?

Shri Jawaharlal Nehrm: Normally,
dimages are paid, It is a small matter.
a'e not going to press it. They
have siaia, they wi'] pay. But it does
not matter, Actuzlly, so far az we
know, the damages caused may be
about Hs. 10,000 to Rs. 20,000.

12-35 hrs,
PAPERS LAID ON THE TABLE

CORRESPONDENCE EBETWEEN CHINA AND
INDIA

The Prime Minister and Minister of
External Affairs and Minister of Ato-
m'ec Energy (Shri Jawaharlal Nehru):
Sir, I beg to lay on the Table a copy
each of the following papers:

(i) Chinese Note dated the 4th

August, 1962

(ii) Government of India’s reply

dated the 22nd August, 1962

(iii) Government of India’s note
dated the 22nd August, 1962.

[Placed in Library, See No. LT-390|
62].

Shri Hari Vishna Kamath (Hoshan-
gabad): Sir, T rise on a point of elari-
fication. While the House notes with
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mixed satisfaction that the battle of
notes is proceeding very vigorously,
may 1 ask what the reaction of the
Chinese Government has been to the
Government’s latest offer for talks
to resolve the border tensions as a
prelude to further negotiations?

Mr. Speaker: That is a different
matter.

Shri Hari Vishnu Kamath: Is it
contained in the notes?

Mr. Speaker: That is not allowed
at this moment.

Shri Surendranath Dwivedy (Kend-
rapara): Will these notes be circu-
lated to Members?

Mr. Speaker: Yes.

Shri Hari Vishnu EKamath: He can
say whether it is contained in these
notes? The Prime Minister is nodding
his head. No? Sir, he says “No™.
That is all right.

STATEMENT ON FLOOD SITUATION IN
THE COUNTRY

The Minister of State in the Minis-
try of Irrigatiom amnd Power (Shri
Alagesan): Sir, on behalf of Hafiz
Mohammad Ibrahim, I beg to lay on
the Table a statement on flood situa-
tion in the country. [Placed in Lib-
rary, See No LT-391/62].

Bhri 5. M. Banerjee (Kanpur): Sir,
will this statement be circulated to
hon. Members?

Mr. Speaker:

done.

I will see that it is

CorroN CoNTROL (AMENDMENT)
ORpEr, 1962

The Minister of International Trade
in the Minisiry of Commerce and
Industry (Shri Mamubhal Shah): Sir,
I beg to lay on the Table a copy of
the Cotton Control (Amendment)
Order, 1862, published in Notification
No. G.S.R. 1071 dated the 11th August,
1962, under sub-section (6) of seec-
tion 3 of the Essential Commodities
Act, 1955. [Placed in Library, See
No. LT-392|62].



